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STATEMENT 

Environmental Pollution 

Pollution causing industries identified by 
the Central and State Pollution Control 

Boards . 

Stats & Union Territory Numbsr of Pol 
luting industries 
identified 

1 2 

Andhra Pradesh 340 

Assam 20 

Bihar 99 

Gujarat 431 

Haryana 297 

Himachal Pradesh 30 

Karnataka 289 

Kerala 149 

Madhya Pradesh 

Maharashtra 

Orissa 

Punjab 

Rajasthan 

Tamil Nadu 

Uttar Pradesh 

West Bengal 

Union Territory 

Chandigarh 

Deti 

195 

810 

115 

136 

138 

306 

253 

333 

14 

63 

1 2 

Goa 20 

Pondicherry 16 

Total: 4054 

Loading/Unloading at MayurbhanJ 
Railway Station 

3979. SHRr CH INTAMANI JENA: Will 
the Minister of RAILWAYS be pleased to 
state: 

(a) whether a restriction has been 
imposed on the loading/unloading at 
Mayurbhanj Railway Station in Orissa; 

(b) whether Railways have received 
any fepresentation from the Secretary. 
Mayurbhanj Chamber of Commerce to relax 
the orders of restrictions imposed on the 
loading/unloading of goods at the 
Mayurbhanj Railway Station; and 

(c) if so, the action taken by Govern-
ment thereon? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) There is no 
railway station named Mayurbhanj in Orissa, 

(b) and (c). Do not arise. 

Scheduled Cast.s/Scheduled Tribe. 
employee. In Catering Department of 

Northern Railway 

3980. SHRI JAGANNATH PRASAD: 
Willthe Ministerof RAILWAYS be pleased to 
state: 

(a) the number of Scheduled Castel 
$cheduled Tribe candidates working in the 
Catering departments of Northern Railway 
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in DelhiINew Delhi and Parliament House 
canteen; 

(b) whether all the Scheduled Castel 
Scheduled Tribe candidates have been 
screened, if not, the reasons therefor and 
how much time it will take for their screening; 

(c) whether all of them have been given 
temporary status, if so, the reasons therefor; 

(d) whether all the quota meant for 
Scheduled Castes/Scheduled Tribes in the 
catering department of Northern Railway 
has been filled up and whether there is any 
shortfall of Scheduled Caste/Scheduled 
Tribe candidates in the above department; 
and 

(e) if so, the efforts made towipe out the 
shortfall of Scheduled CastelScheduled 
Tribe candidates? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) to (e). The 
information is being collected from Northern 
Railway and will be laid on the table of the 
Sabha. 

Allotment of Book Stalls 

3981. SHRI P. KANNAN: Will the 
Minister of RAILWAYS be pleased to state: 

(a) the number of new book stalls 
allotted to the unemployed graduates at rail-
way stations in Southern Railway; and 

(b) the steps Government are taking to 
provide more opportunities to the deserving 
vendors and vendors belonging to backward 
sections who are desirous of forming coop-
erative societies for running these railway 
book stalls? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 

MADHAVRAO SCINDIA): (a) Eighteen. 

(b) As per policy, all new bookstall 
contracts are reserved for unemployed 
graduates, their partnership Associations 
etc. and cooperative societies of actual 
workers and vendors. 

Environmental Clearance of Projects 
from Madhya Pradesh 

3982. SHRI PAATAP BHANU 
SHARMA: Will the Minister of ENVIRON-
MENT AND FORESTS be pleased to state: 

(a) whether Madhya Pradesh Govern-
ment has recently sent some irrigation proj-
ects of Raisen district for environmental 
clearance; 

(b) if so, the details thereof; and 

(c) the likely date by which it will be 
cleared? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI Z.A. ANSARI): (a) to (c). No 
irrigation project of Raisin district of Madhya 
Pradesh has been receIved for environ-
mental clearance. However, two proposals 
of this District, namely, Upper Palakmati 
Tank Project and Modha Irrigation Tank 
Project have been received in this Ministry in 
January and March, 1987 respectively for 
diversion of forest land under the Forest 
(Conservation) Act, 1980. As requisite infor-
mation was not available from the project 
proponents, the cases have been closed by 
the MInistry. 

Teaching and Non-Teaching Staff In 
Aided Schools of Deihl and Represen-

tation of SeslST. 

3983. SHRI GANGA RAM: Will the 
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state: 




